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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION No. 109 of 2022

IN THE MATTER OF:
VIVEK KAMBOJ & ANR. ...APPLICANTS

VERSUS

UNION OF INDIA AND ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF THE APPLICANTS

I, Vivek Kamboj, S/o Y. P. Kamboj, aged about 51 years, R/o C-579, Sushant
Lok-I, Gurugram, Haryana, presently at New Delhi, do hereby solemnly

affirm and declare as under:

1. That I am the Applicant No. 1 in the above titled application and
conversant with the facts and circumstances of the case and competent

to swear this affidavit.

2. That the above-titled Original Application was filed bringing to the
notice of the Hon'ble Tribunal dumping of municipal solid waste in
forest areas of Aravallis and discharging of leachate in surrounding
areas of Bandhwari landfill site in District Gurugram, Haryana. It was
submitted that this action of dumping of waste and discharging
leachate is not only in violation of the Solid Waste Management Rules,
2016, Forest (Conservation) Act, 1980, Punjab Land Preservation Act,
1900 but also in violation of several directions including Order dated
07.04.2021 of this Hon'ble Tribunal passed in O.A. No. 415 of 2015,

~ \ 0.A. No. 514 of 2018 and O.A. No. 606 of 2018. That this act of
ALY

X dumping of waste and discharging leachate is also causing irreversible

damage to the ecology and environment of thé Aravallis as well as

causing nuisance to the people living in the Bandhwari village.
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3. That the Applicants have earlier filed IA No. 757 of 2023 dated
29.09.2023 (Page 361) and an Additional Affidavit dated 06.11.2023
(Page 427) highlighting the mismanagement of waste at Bandhwari
landfill leading of leachate discharge into the Aravallis, incidents of fire
at the site, encroaching upon forest land, leading to damage to the

environment,

4. That vide Order dated 19.12.2023, this Hon'ble Tribunal had recorded
the lackadaisical approach of the authorities in handling the issue at

hand. The Hon'ble Tribunal had recorded:

2. Prima facie, we are satisfied that there is gross
neglect on the part of the authorities
concerned and they are consistently and
continuously committing an offence by
violating  provisions of Solid Waste
Management Rules, 2016 (hereinafter referred
to as 'SWM Rules, 2016°) read with Section 15
of Environment (Protection) Act 1986
(hereinafter referred to as 'EP Act, 1986°). Under
Sections 16 and 17, where offences are committed by
Companies or Government Departments, person In-
charge are responsible for conduct of business of
company, in case of Companies or head of
Department, in case of Government Department, is
deemed to be guilty of committing offence under
Section 15.

3. Therefore, we are prima facie satisfied that now

time has ripened where stern action is warranted and

& \Jx this Tribunal should direct for prosecution of the

\S&b

concerned officials for committing offence under
Section 15 of EP Act, 1986."
5. That despite such observation by this Hon'ble Tribunal, the authorities
have failed to fulfil their obligations and gross violation of the laws is

still continuing in managing waste at the Bandhwari landfill.

Naiary
Reg.No
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That since the last hearing of this matter by this Hon'ble Tribunal,
further mismanagement of waste has taken place at the landfill, which

the Applicant will point out through this Additional Affidavit,

That in order to ensure that the waste load at Bandhwari landfill is
reduced, the authorities are dumping waste around the village and
near human habitations. The authorities have continued to dump
waste outside Bandhwari landfill at the following locations:

a) Atrevenue raasta which connects the Gurgaon-Faridabad

road to the Aravalli forest;

b)  On land adjacent to Made Easy School;

c) Near Sainik Colony;

d) In tributaries of Dhuleti Nallah, originating in Bandhwari;

e) On forest land in the Aravalli.

Dumping of waste on revenue raasta

The authorities have illegally encroached upon revenue raasta that
runs parallel to Bandhwari landfill. The revenue road connects the
Gurgaon-Faridabad road to the Aravalli forest and is used by the Forest
Department to access the forest. Encroachment upon this land has

stopped access into the Aravalli forest.

Copy of Google Earth imagery showing the exact location of

encroachments is annexed herewith as ANNEXURE A-1.

Dumping of waste on land adjacent to Made Easy School

That land adjacent to Made Easy School is being used to dump waste,
causing nuisance to the students and staff at the school. In this regard,
the CEO of Made Easy School has written an email to the District

Coll am highlighting that truckloads of waste is being

Notary
e Mo,
735
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dumped at the land adjacent to Made Easy School and requested for

action to be taken in this regard.

Copy of the email dated 04.02.2024 written by CEO of Made Easy
School to the District Collector, Gurugram is annexed herewith as
ANNEXURE A-2,

Copy of photographs of dumping of waste on land adjacent to Made

Easy School is annexed herewith as ANNEXURE A-3.

Dumping of waste near Sainik Colony

10. That such open dumping of waste from Bandhwari landfill is also taking

11,

12,

place near Sainik Colony. Emails have also been sent to the authorities

in this regard, for taking strict action.

Copy of the email dated 18.02.2024 written by a resident of Faridabad
to the authorities is annexed herewith as ANNEXURE A-4.

Copy of photographs of dumping of waste in Sainik Colony is annexed

herewith as ANNEXURE A-5.

That members of the organisation ‘Save Aravalli Trust’ also posted on
Twitter regarding dumping of waste near Gate No. 3 of Sainik Colony,
along with a video of the waste dump.

Copy of screenshot taken from Twitter is annexed herewith as

ANNEXURE A-6.

Dumping of waste in feeder tributaries of Dhuleti Nallah

That authorities are dumping waste in seasonal water bodies and
creeks in the Village Bandhwari. These water bodies are feeder
tributaries of Dhuleti Nallah which originate in Bandhwari and merge
into Kosht- Badshahpur Nallah at Ghata. The streams are being filled
with mixed waste from Bandhwari landfill and levelled to the ground.
By dumping waste unscientifically and burying it under soil, pollution

is caused to the soil and groundwater in the area.
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Copy of photographs showing water bodies filled with mixed waste is
annexed herewith as ANNEXURE A-7.
Dumping of waste on Aravalli forest land
13. That waste dumping is also taking place in forest land of Aravallis. A
Forest Offence Report dated 03.01.2024 was filed for cutting down of
45 trees in the Aravallis. These trees were cut down for dumping _c__).f
waste in the land. -
Copy of Forest Offence Report dated 03.01.2024 is annexed herewith

as ANNEXURE A-8.

14. It is pertinent to note that the Applicants had underlined the fact that
forest land is being used for dumping of waste in IA No. 757 of 2023,
wherein Forest Offence Reports dated 07.09.2022 and 21.09.2022
were annexed which showed that forest land admeasuring 3222 sqm
has been encroached upon.

15. That the authorities, including Respondent No. 10 (Principal Chief
Conservator of Forest, State of Haryana) had not taken any action in
this regard at that time.

16. I say that the facts stated in this Affidavit are true and correct, no part

of it is false and nothing material has been concealed therefrom.

=
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O S
Q (®) Q . '
‘?OQ vé?’ above Affidavit are true and correct to the best of my knowledge and belief.
> 0
2 No part of it is false and nothing material has been concealed therefrom.
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Annexure A-2

—————————— Forwarded message ---------

From: CEQ MADE EASY <ceo@madeeasy.in:

Date: Sun, 4 Feb 2024 at 5:14PM

Subject: Seeking Action and Stoping of dumping waste being brought from the disinfected pollutad Bandhwari Landfill
To: <degrg@hry.nic.in>

Dear Sir,

We are deeply concerned and shocked to see that there are loads of polluted waste trucks being dumped near our MADE EASY School in village Bandhwari
Gurugram from the nearby pollutad Bandhwari Landfill which for last several years have been polluting the environment and the ground water in Bandhwari and
nearby areas. We have found many trucks whose photographs have been taken by us.continually deing this for a few weeks now.

Sir we have several hundred students and staff in the MADE EASY SCHOOL Bandhwari and are deeply concerned about the health of our students and staff as a
polluted foul smell is entering the school premises making difficult to work sometimes and it will also make the underground water unfit if it is not being stopped
immediately. We have heard and seen many villagers in Bandhwari suffering from varicus diseases due to this infected polluted dumpyard of Bandhwan.

We sincerely request your office authorities to stop and take action against the select person invelved in bringing this waste to areas near our schoel and dumping
the same. We alsc sesk an appointment to mest you for a discussion in this regard at the earliest sir.

Best Regards

T.C.Badan

CED -MADE EASY Group
:+091-11-45124612 Cell : +91-9810617080
Weh : www.madeeasy.in

.,-.‘tj Please consider the environment before printing this emai



518 Annexure A-3

Photographs showing dumping of waste on pand adjacent to Made Easy School
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Annexure A-4

From: Mikhil Choudhary <niksingh18928@gmal,

Date: Sur, 18 Feb, 2024, 8:30 am

Subject: Bandhwari Waste Dumping into Vacant Plots and Damaging the Seil and making groundwater further Contaminated
in>; < defd Ehng.ni
<kaushalsanjesvi@hnLnicine < prasadiy

Tor = cp.fhd@hngni

N, <cs@hnLn

in>, <hspcbrof
palsudghir@hnsnicins, <50

ins, <malicanii@hrenicin: <g.anupamakumar@nicins, <singhak@hninicins, <qgi

gmail.coms, <hspcbho@gn

ams, <hspcb@hnyg.ni

hry.picins, <r

ins, <cchopeb@nicine <sdmbadkhal@gmail.coms, <police@hn
foin>; <rsaundru@govine, <kh

b.opebi@ricing, < kadams.cocb@nicin>, <ronz.chd-mef@nicing,

iam

@hn/.nicins,

oalianurag@hy, >, <sharananandmohan@hry

<gargvinest@hey.ni

aakIE
< publ \arvall.org >, <manicberol@omail.cam >, <pscm@hnunicine, <krishanpalguriar@bip.orgs, <chands
<jphadana@amail.com>, <decpak.pandey730@ gmall.coms, <pewsncri2@gimallcom s, <habagish@gmaiicon>, <paneenka k195 g
< newsedkorpoonam@&@gm om=>, +kbrassocistes70@gmaii.coms, <Leenadhankhar@hindustantimes.com >, <prabhurszdan@omail.com>, <dhananzynbi@gmailoom >, < mediakailash@gmail.com>,
<sachinhooda1985@gmail.cam >, =mediashiv@omailcom =, <aashoksharmal @ gmail.com>, < chaturvedisarnjay@amailcom =, <atulvalokianiraldS@gmail.coms, <psraip b g ail.ooms,

Lom>, <mazdeormorcha.dass@gmall.com>, <l parnaroy.245@qm
cuni@gmail.oom>, <f
timesgroup.coms, <4

myricins; <dulbhny@hn/nicine, <

icgrigvance-not@ag

ins, <yivek

grnailcom s, <bienahlawat@gmail.coms,

Leams, «sumedhasharmaBe@gmail.coms,

<subhashhindustantimes@gmall.coms>, <metroplusTiT@gmail.com=, <decpak,panday730@gm lcom >, <bansallagran@gmail.coms,

<sangykepeordild3@gmailcom >, <sarasmalahmed Erediffmail.com », <ind dustanfaridabad @gm

D om>, <amarijgtspress@gmal.com>,

1@ushoocom>, <bholapandey.press@gmail.com>

rrndrnaagarrarmatl.o

=, =deepakgautamn T @gmailcom s, <decpak.dashi@

Dear Sir,

Lam writing to bring to your attention a matter of grave concern regarding the illegal disposal of plastic waste In Faridabad and Gurgaon, particularly in light of the recent directive from the Honorable Mational Green
Tribunal (INGT) regarding the Bandhwari garbage yard,

Since the Hororable NGT's directive to vacate the Bandhwarl garbage yard, i has come o my attention that the municipal corporations of Faridabad and Gurgaon, in collusion with their contractors, have resorted to
unlawfully dumping plastic waste in nearby villages, incentivizing locats fimnancially for its disposal.

This reprehenzible practice, facilitated by municipal contractors, mirrors similar in
complaints to concerned authori

idents that occurred approximately 8-9 months ago in Pali and neighboring villages, which were brought to & halt enly after muitiple

Just yesterday, | witnessed trucks unloading plastic wasie onte approximately 1 acre of fand near Sainik Colony, Fimplore you o review the video avidence attached herewith for your immediate attention. Video fink is -
pefxcomsSavelravall/status /175851 8240670079491 7s=20

The magnitude of this crime cannot be overstated. The long-term ramifications of plastic pollution seeping.into our soil and waterways pose a significant threat to public health and the environment, constituting a serious
offense against humanity and our planet.

It is imperative that those responsible for perpetuating this environmental travesty, inciuding gevernment officizls complicit in-orchestrating such activities, face the full force of the law.

I'strangly urge you o conduct a comprehensive invesiigation into this matter and |
invelvement in organized crime,

iate the filing of FIRs under pertirent sections of envirenmental laws for deceptive misrepresentation of facts, misleading the couri, and

The integrity of cur environmental policies and the well-being of our communities hinge upon swift and decisive action against such egregious transgressions,

Thank you for your attention to this urgent matter. | trust in your commitment to upholding justice and safeguarding our environment for generations to come.
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Annexure A-5

Photographs showing waste dump near Sainik Colony
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522 Annexure A-7

Photographs showing creeks/ water bodies being filled with mixed waste

Feb 19, 2024 13:36:44

Gurugram Gurgaon Division Haryana

Feb 9, 2024 14:17:25

Bandhwari Gurgaon Division Haryana
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Aravalli hills, farmers using so |

R called ‘il;erticompost as ﬁl to level

Creeks filled up, waste touching

Feb 19, 2024 13:36:10

Gurugram Gurgaon Division Haryana

Seasonal waterbody being filled up with Mixed
" Municipal Waste & covered with Soil

Feb 9, 2024 14:05:56

Samrat Naagbhatt Gurjar Road Balola Bandhwari
Gurgaon Division Haryana
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